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STATEMENT RE: COMMUNIQUE OF
COMMONWEALTH PRIME MINIS-
TERS' CONFERENCE

Mr. Speaker: I have to interrupt the
hon. Member. He can continue after-
wards. The Prime Minister is to
make a statement.

This morning a reference was made
to question No. 7 in the list which
had not been reached. Shrimati Renu
Chakravartty had said that it was a
question of great importance and,
therefore, the Minister should answer
it. I said that it is the privilege of
the Minister; if after the gquestion
hour he felt that it should be answer-
ed in the public interest, he could do
#0. He has laid a statement on the
Table of the House. But that state-
ment escaped the notice of the Mem-
bers. Therefore, he s going to make
that statement
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Dr. L. M, Binghvi (Jodhpur): 1Is
he making this reply in answer to
Question No. 7t Then, we might be
permitted to ask supplementaries.

Mr. Speaker: Some questions 1 will
allow.

The Prime Minister and Minister of
Atomic Emergy (Shri Lal Bahadur
Shastrl): The Honourable Members
are aware that owing to my indisposi-
tion, I requested 8hri T. T. Krishna-
machari and Shrimati Indira Gandhi
to attend the Commonwealth Prime
Ministers' Conference on behalf of the
Government of India. On return they
reported to me fully about the pro-
ceedings of the Conference.

At the opening session of the Con-
ference on July 8, glowing tributes
were paid to the memory of Shri
Jawaharlal Nehru. It was stated that,
in a sense, the current meeting of
Commonwealth Prime Ministers was
a memorial to Jawaharla]
since it was Jhis policy  which
had done so much to transform
the Commonwealth relationship
and make possible membership
by countries with different forms of
Government. All continents, creeds,
races and societics were now repre-
scnted in the Commonwealth which
transcended the lines that normally
divided mankind and this gave gpecial
significance to the dellberstions of the
Conference.

The results of discussions are re-
flected In the communique jssued after
the Conference. As can be seen from
this communique the deliberations of
the Conference covered a review of
the world s:tuation, the racial diseri-
minatory policy of South Africn, the
colonial policy of Portugal and the
pending problems of British colonlal
territories. Other matters related to
cooperation between the Common-
wealth countries in programmes of
economic and socisl development and
measures to Increase cooperation bet-
ween the Commonwealth countries in

matters of Commonwealth aid and
trade. .
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[Shri Lal Bahadur Shastri]

Our delegation at the Conference
participated in this discussion on vari-
ous items and made its contributions
in accordance with the policies and
programmes of the Government of
India.

I shall not go into further details
about the proceedings of the Confe-
rence but would now like to say a
few words about the reference to
Indo-Pak problems in the communi-
que issued at the end of the Confer-
ence, Various views have been ex-
pressed in the Tndian Press and by
L sotowe o (e [ullowing reference
in ' nd conununigue:

“The Prime Ministers noted with
satisfaction the friendly public
statements by the President of
Pakistan and Prime Minister of
India and expressed their hopes
that the problems between their
countries will be solved in the
same friendly spirit.”

I can well understynd the anxiety of
the Honourable Members that the
Commonwealth Prime Ministers Con-
ferenre should not be used as a forum
for the discussion of problems involv-
ing differcnces between Commaon-
weilth Members. I would, however,
like to urge that so far as this parti-
cular instance js concerned, it was,
I am convinced, a general expression
of goodwill and that it did not consti-
tute a departure from the convention
that inter-Commonwealth differences
should not be discussed at such meet-
ings. I have noted in this connection
“at representatives of some other
r ‘rnments who attended the confe-
1 .ave publicly affirmed that the
convention that inter-Commeonwealth
differences should not be discussed
has been fully maintained and that
this is a matter for the coumtries con-
cerned to deal with between them-
selves. We have ourselves stated
publicly that we want to settle
our differences with Pakistan peace-
fully but consistent with our
national honour ang dignity.
Unfortunately, this general expression
of well-intentioned goodwill at the

SEPTEMBER 7, 1084

Communique of
Commonwealth Prime
Mindsters” Conference

London meeting has been misunder-
stood by some in India and has been
misinterpreted or misrepresented in
certain quarters abroad. We firmly
and categorically repudiate the sug-
gestion contained in such misinterpre~
tation or misrepresentation. At the
same time we re-affirm our resolve
to continue to function with a sense of
dignity and responsibility, as a pation
dedicated to peace and to the settle-
ment of differences by peaceful
methods.

240

Shri Harl Vishnu Kamath (Hoshan-
gabad): Was any earnest effort made
by our representatives at the Com-
monwealth Conference to enlist the
sympathy and support of other sister
States of the Commonwealth in
favour of India on the issue of India-
China conflict, and if so with what
result, and if not, what were the
reasons therefor?

Bhri Lal Bahadur Shastri: The
Finance Minister made a very cate-
gorical reference to the Chinese
aggression on India in the first speech
in the Commonwealth Conference.
This matter was discussed by the two
representatives of India who went
there informally also with various
heads of Governments.

Shrl Harl Vishom Eamath: My
question was....

Mr. Bpeaker: I am putting it; whe-
ther any attempts were made by our
delegates to enlist sympathy and sup-
port of sister Commonwealth coun-
tries so far as our dispute with China
was concerned.

Shrl Harl Vishnu Eamath: If so
with what result, if not, the reasons
therefor.

Shri Lal Ba' -dur Shastrl: As [ said
in the Conferr-cc or at the Confer-
ence Tahle i.  not likely that much
could be achivved; therefore, I said
that informaily as well as outside the
Conference they had various discus-
sions.
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Shrl Harl Vishnu Eamath: I may
submit that it was not a dispute bet-
ween members of the Commonwealth
inter ge: it is aggression by China
against a member of the Common-
wealth, Why could not that be dis-
cussed at the Conference? .... (Inter-
ruptions).
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Dr. L. M. Singhvi: Inference is
drawn by the Press and public opinion
in this country and is gaining support
from subscquent statement made by
President Ayub and Mr. Bhutto parti-
cularly in view of the fact that the
reference in the Communique was
inspite of India and against her wishes
and because the communique did not
contain any refercnce to Chinese
aggression on India. Why was it so?
Was an effort made to have subse-
gquent clarification on the inclusion of
the India-Pakistan difference to the
to the omission of reference to the
Chinese aggression on India in the
<communiqie?

Shri Lal Bahadar Shastri: In so far
ms reference to India and Pakistan is
concerned, our representative there,
the Finance Minister, did make some
observations and he said that the old

ion ah 1d & almbai: J‘mt
is, differences between two members
of the Commonwealth should not be
discussed in the Conference and
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therefore it was made clear in the
communique that the old convention
has been maintained. Secondly, refer-
ence made in the communique is not
with regard to the discussions held
in the conference; it is based on the
stat ts made outside the Confer-
ence both by the President of Pakis-
tan as well as the Prime Minister of
India. ... (Interruptions) .

Shri P. K. Deo (Kalahandi): May
I know jf it is a fact that the official
press sttache at London was absent
when the final communique was issued
and taking advantage of the absence
of our official press attache a wrong
twist was given to the entire state-
ment by the Pakistan press people
and all the damage had been done?

Shri Lal Bahadar Shastrl: There is
some truth in what the hon. Member
has said. It has been brought to my
notice that some press officer or press
relations officer did twist the whole
thing and he did it perhaps when
there was some discussion golng on,
on this draft communique. During
that period thal particular person
went outside and conveyed a dis-
lorted version to the press peopls
who were present there.
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Dr. Ranen Sen (Calcutta East): In
the past also, the Government of India
has expressed more than once that
India wants to have a peaceful settle-
ment of her dispute with Pakistar,
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[Dr. Ranen Sen]

In the pest also, the representative of
the Government of India participated
in the Commonwealth Prime Minis-
ters' Conference, but never was such
a reference made in the final com-
munique. May I know why it hap-
pened this time, that this specific men-
tion has been made in this conference?

Mr. Speaker: This has been ans-
wered.

‘Dr. Ranen Sen: Ii has not been
particularly answered.

Shri Lal Bahadur Shastrl: I have
nothing new to say. Of course,

things change; conditions change and
the character of the Commonwealth
Conferences has also considerably
changed during this period, because
many countries which have recently
attained independence have become
members of that Conference.

Shri 8. M. Banerjee (Kanpur):
That increases the number; not the
character.

Shri Lal Bahador Shastri: Charac-
ter also changes because of the kind
of views held by certain sections of
the new States which have joined
the Commonwealth Conference. I do
not want to go into details. The new
members  were  especially  more
actlve and they wanted that the Com-
monwealth Conference should inter-
venc in many matters to which our
representative took a strong objection,
and therefore only a reference was
made, as 1 sald earlier; to the state-
ment made outside and not in the
Commonwealth Conference.

Shri H, N. Mukerjee (Calcutta
Central): In view of the obvious fact
that the statement as it was ultimate-
ly drafted did amount to a reflection
of the position as between India and
Pakistan, however benevolently it
might have been phrased, may I know

.why it is that the Finance Minister,
after having initially objected to the
%nclusion of anything like that kind of
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statement, allowed himself to be over-
borne by the majority at a conference
where the majority vote decisions are
not the rule but unanimity was the
principle always followed?

Shri Lal Bahadur Shastri; The
Finance Minister found that it was
merely an expression of goodwill
‘There was no pressure on the Indian
representatives to accept any kind of
mediation or use of the good offices
of any Commonwealth member.
Therefore, when the representatives
found that there was a general wish
that this kind of reference should not
be objected to, our representatives
agreed to it, but I have no doubt in
my mind—and I would like to make it
quite clear—that we can never accept
the position that the Commonwealth
Conference can be a forum for dis-
cussion of diffcrences between two
Commonwealth members.

Shri Harish Chandra Mathur
(Jalore): 1Is therc any precedent or
practice when what is discussed in
the Conference as it was discussed—
China and other things—is not men-
tioned and such things which are not
discussed in the Conference are
imported, and if they give expression
to it, a good hope of good relations
between the two countries, what can
stop them by the same reasoning to
express a disappointment at the failure
of the talks?

Shri Lal Bahadur Shastrl: If they
do that, we are also there to reply to
it.

Shri Harish Chandra Mathur: The
first part of the question has not been
answered. The question is whether
it is the practice accepted by our Gov-
ernment that what is discussed in the
Commonwealth Conference is not
mentioned in the communique and
what is not discussed or something
said. outside is imported in the pro-
ceedings and the communique, and
whether this position is acceptable to
the Government, and if it Is accepted,
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then, if they import something from
outside and they express the hope of
a settlement, what is there to stop
them from expressing disappoint-
ment at the failure?

Shri Lal Bahadur Shastri: I think
in so far as what has been accepted,
is accepted, and forms part of the
communique. What has not been
accepted or what will happen in
future, it is a hypothetical question.

Bhri Basappa (Tiptur): Will the
Government consider the advisability
of having a larger or a bigger dele~
gation consisting of more members so
that they might have more contact..
(Interruption).

Mr. Speaker: Order, order.

Shri Basippa:.. on an occasion like
this when we have to contact more
members from the South African
countries? On such occasions, is it
advisable to have a bigger delegation
to explain the matters? (Interrup-
tions).

Some hon. Members: No, no

Shri D. C. Sharma (Gurdaspur): It
is being said in the Press and else-
where also that the reference to China
as pn aggressor against India and
Soath-east Asia was omitted becausc
some of the African States were
opposed to it. It is alsp being said
that the reference to Kashmir dispute
was inserted because Pakistan insisted
on it. If this is so, what is the posi-
tive advantage gained by India so far
as attending the Commonwealth con-
ference is concerned?

Shri Lal Bahadur Shastri: So far
as the reference to India and Pakistan
is concerned, as [ said, there was no
substantive discussion on that at all
in the Commonwealth conference.
Regarding the reference made to cer-
tain countries by the hon. Member—
he has not named them--they also
did not raise that issue in so far as
this particular question was concern-
ed. QOur Minister in his first speech
did make a reference about the
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Chinese aggression, He made a refer-
ence in his speech; this reference was
not made at the time of the considera-
tion of the draft communique. The
hon. Member has slightly misunder-
stood the position. I said that the
Minister, while making his first speech,
made a reference, but there was no
discussion at the time of the con-
sideration of the draft communique
on all matters which were discussed
in the Commonwealth conference,

Bome hon, Members rose—

Mr. Speaker: Today I cannot allow
more questions. Because so many
Members are anxious, {f some other
opportunity is sought for, I will con-

sider it.
16.33 hrs, //
MOTION RE: FOOD SITUATION—
contd.
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